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Aid from BelP,llllt·' ,,,1T 

366. Shri Ramacllamlia • i��:p}•'; 
Shri M. Rampure: 
Shri Ebrahim Sulaiman Salt: 
Shri N. K. Sanghi: 
Shri Y. A. Prasad: 

- I dr..J� 

Will the Minister of . flDance be 
pleased to state: 

(a) whether an agreement has 
been signed between the Govern­
ments of India and Belgiurµ for the 
loan o'f 60 millions Belgian Francs; 

(b) if so, the broad details the,i;eof; 
and ' : 1.,1) 

(c) the particular Industry in 
which this loan will be utilised? 

The Deputy Prime · Minister' 'and 
Minister of Finance (Shri Morarji 
Desai): (a) Yes, Sir. 

(lb) It �ovides fOr a credit of 60 
milli0n Belgian francs (Rs. 90 lakhs 
ar,prox1mately) for the import of 
goods and services of Belgian ori�in 
required for the Fourth Plan. The 
Credist carries interest ait 3 per cent 
and is repayaible in 15 years ln' equal 
annrua1 inmalments, commencing from 
the 1st October 1972. 

(c) A,part frOJ:n! the import of special 
types of steel and Fertilizers, the 
Credit has been allocated for the im­
Port of raw materials and corrn:ponents 
for the manufacturin,g programmes of 
various industries. 

Small Savings Collections 

36'7. Shri S. R. Damani: Will the 
Minister of Finance be (Pleased to 
state: 
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368 Shri S. R. Damani: Will tne 

Minister of Finance be pleased to 
state: 

( ) tli.' t'l,_,, '>:tti 'l . d a e a:m.oun vi_ prenua receive 
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(c) what ·was" ,· the 'cbrrespondinc 
amount in 1965-6&? · 

l'ht- D'ejjuty Prime, Ministt:.r and 
Minister of Finance (Slki' '" Morarji 
Desai;: (a) to (c). Figures· �f preffiia 
received under the Emergency Risks 
(Goods) & (Factories)' lnsurance 
Schet71es during 1966,67 ai;i,q. i965-66 
are as follows: � 

I i 1966�67 196;5-66 

CFi�res in lakhs_ of Ru�ees) 

(a) the collections made under the l. Emergency Risks• Small Savings Scheme during the , , ,(Goods). Insµrance 
last six months; Scheme 

(b) the extent of withdrawals dur­
ing the above period; and 
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(c) how does it compare with the - _________ ....,.._......,..,..._._,...__ 
previous six month8? Figures for r966-6T are11 ptovisiorial. 
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